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QUARTERLY PROGRESS REPORT SHOWING THE PROGRESS OF HWP,[',I",NI_EN'I'ATI()N OF RECOMMENDATIONS OF WAGE BOARDS
NAME OF THE STATE/UT -MADUYAPRADESH . -
’ July,2024 to September, 2024

e ; ! i ‘Quarterly Progress Report—f?;tﬂe period \
? ‘o . ‘.
‘ 2 ,7 7 7, Date on which ﬂjplmie Committec t:qr_m;qd ¥* . ) 072014, 15172014 — l
': | No.Of meeting held Withdates S T T Ome21/72014 |
@ K | Whether Implementation Cell Formed L ) A - Vv |
rll 1 implementation StatusFor . - 1 MAJITHIA WAGE |
| |2 Totalno. Of Newspaper Establishments ) g | 2907 |
‘ (2.1 ~ No of one man establishments out of SINo2 -+~ ) ) 237
' 3 Total no. Of Newspaper Establishments (Other than one man - 53
? | establishments) 2-2.1 D I )
'~ [51 Fully implemented . - o L - 06
| [32 | Partialy implemented - i - 01
! 33 | Not implemented L ’ V_H-”' 46
| T11 ; i Position about implemeritation in newspaper establishments (Other than one 06
| | man establishments) publishing daily newspaper : B
v [1 | Number Of complains filed w's 17 of the act - 0
! {2 Action Taken on such complaints u/s/17 of the Act . 0
bt : > = —— . ——
A R | Whether inspectors have been appointed as per Sections 17(B) of the Act o Yes -
! _: ij not. the reasons thereof B o -
Liéi; | Noofcasesin which action initiated u/s 18 of the act S = ——
v | Steps taken to ensure early implementation of Wage Board v Inspections, Prosecution
[ | recommendations -
Note: Reports in respect of (1) may be furnished for the state/ut as a Whole

Reports in respect of (Il to V1) may be furnished Separately for Manisana and.Majithia Wage Boards
 Where the recommendations of the Manisana Wage Boards have been fully implemented by all the newspaper establishments in a State/UT, there
s no need to send reports in respect of Manisana Wage Boards. The Word ™ IMPLEMENTLD™ may be mentioned.
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